Annexure-5

Name of the corporate debtor: M/s.Pondicherry Extraction Industries Private Limited (in Liq) Date of commencement of liquidation: 9th November 2022; List of stakeholders as on: 27th
December 2022

List of operational creditors (Government Dues)
(Amount in )
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1 Deputy Commercial 9th December 27704 27704]Interest on 0fNo 0.003867% 0] 0] 0] 0]
Commercial |Tax 2022 delayed return
Tax Office Department filing
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Puducherry




